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.ohla' the Chairman of thethCommitteethoncPﬁvate Members’ Btﬂl&:nd Re-
tions, having been authorised by the Committee to presen Raport
on their behalf, present this Thirtieth Report.

2. The Committee met on 9 March 1987 for classification and allocatien
of time for discussiun of Bills (vide Appendix) under elauses (b) and
(c) of rule 294(1) of the Rules of Procedure.

B

Classification and allocation of time to Bills

3. The Committee considered classification and allocation of time to six
Billg specified in Appendix.

4. After considering all aspects of the Bills, the Committee recom.
mend that all the Bills referred to in the Appendix be placed in cate
‘B’. The Committee recommend allocation of time for each of the
as shown in column 5 of the Appendix.

Recommendations
§. The Committee recommend that the classification and allocation of

time to Bills by the Committee, as shown in the Appendix, be agreed to
by the House.

Nzw Dmsur; M. THAMBI DURAI,
Chairman,

9 March 1987 Committee on Private Members’
18 Phalguna 1908 (Saka). Bills and Resolutions.
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Sl.  Name of the Bill and the Category Time
No. member-in-charge recommended recommen-
- ded
1., 2 3 4 s
) o T - £
1.4 The Foreigners (Amendment) Bill, 1986 106 of 1986 B 2 Hours
. {Amendment of section 9) by SN
29 The Registration (Amendment) Bill, 1986 125 of 1986 B 2 Hars
(Amendment of section 2, etc.) by
Shri Ramashray Prasad Singh.
3. The Indian Penal Code (Amendment) 138 of 1986 B 2 Hours _
BilL, 1986 (Insertion of mew section 309A) : '
by Shri V. Sobhanadreeswara Rao.
4. The Cinematograph Films (Distribution) 140 of 1986) B " 2 Hotlrs -
Bill, 1986 by Shri K. Remamaurthy.
5. The Citizens Welfare Bill, 1967 by; 1 of 1987 B 2 Howy,
Shri G.S. Bssavaraju.
6. [The' Indian Penal Code (Amendment) 2 of 1987 B 2 Hours

Bill, 1987 (Insertion of new Chapter VB) by

i
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